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> CANTRAL ADMINISTRATIVE TRIBUNAL

L \ - C.LCUTTA BENCH "
MA ' - Date ef O ‘” 6.,12.,96,
0.n, 1027 of 1996, bate ef Orde .

Presents Hon'hiz Mr Justice «» K. Thatterjee,Vice-Chalrman.

Hen'bl s e, M S.Mukher | 2e, ~dministrative Member.

" B, K, JOARDAR
~V5~-
. . UNION OF INDIA & ORS,

For‘tpe petit{Lner;Mr.P.B.Misra,counsel,with‘Mf.S.K.Mitra.counsel.

For the respendents:Mr, P,Chatterjee,counsel,

O R B E R

uBOth,sides are present.

Hearing the ld.counsel for both the parties.'we
¢onsider that it is.a fit cQse for adgudicatlon. The
~application is, accordingly, admitted and may be listed
, for hearirig beforérthe Siggle Bench.qn_6.2,97.vRéply be
filed in 4 weeks, - ”
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